ITEMNO1O 2 COUR T NO 3 SECTI ONIIA

SUPREMECOIRTOFI NDI A
RECORDOFPROCEEDI NGS
CRE MI NALAPPEALNDNJSs). 19402002
RANGNATHSHAM R A O DHAS & ORS. Appel I ant (s)
VER SUS
STATEO- MHARASHTRA Respondent ( s)

(Wth office report )

Date: 18/ 11/ 200 8 This Appeal was called on for hearing today.

CORAM :
HONBLED. JUSTI CEARI J I TPASAYAT
HONB L EDR JUSTI CEMKUNDAKAMSHA RMA

For Appellant(s)
M. Shivaji M Jadh av, Adv.

For Respondent (s)
M. Ravindra Kesh avr ao Adsure, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Call after four weeks.

(Shashi Sar een) (Shashi Bala Vij)
Court Master Court Master



